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Annual Conference of Indian
Psychiatrists Society

398. SHRI D. B. CHANDRA
GOWDA: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether some recommendations
have been made by the 30th Annual
sConference, of the Indian Psychiatrists
Society, inaugurated by the Prime
Minister, to discuss alcobolism and
-the urgent need of replacing the
Indian Lunacy Act of 1912 to provide
better and immediate treatment to
ental patients; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAGDAM-
Bl PRASAD YADAYV): (a) and (b).
The information is being collected and
will be laid on the Table of the
Sabha.

Limit on Telephone calls of Ministerg

399. SHRI SHIV SAMPATI RAM:
Will the Minister of COMMUNICA-

TIONS be pleased to state:
6

(a) whether there is a limit on the

number of calls from telephones in-
stalled at the residences of Ministers;

(b) if so, the particulars thereof;
(¢) if not, the particular reasons
therefor; and

(d) whether it is now proposed to
limit the number of calls from the
telephones installed at the residences
of ministers and if so, from when?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEO SAI): (a) No, Sir.

(b) Question -does not arise.

(¢) P&T does not put a limit on
calls made by anyg,—,subscriber. Calls in
excess of the normal free limit are
charged for by the Posts and Tele-
graphs.

(d) No Sir.
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Assistance to a foreign Minister for
conversion of demonetised Currency

401. SHRI K. T. KOSALRAM: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether any senior official In
the Ministry of External Affairg as-
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sisted any foreign Minister in Delhi in
conversion
mination currency notes which were
demonetised on January 16, 1978;

(b) the reasons for such interven- “

tion by the

Ministry of External
Affairs; and

(c) whether the spouse of the con-

cerned official travelled recently on -

diplomatic passport to a gulf country
in violation of the rules?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE):
Ministry of External Affairs assisted
any Foreign Minister in Delhi for con-
version of high denomination currency
notes. However, a foreign Envoy in
Delhi did approach the Ministry for
assistance in two cases, one involving
bills of Rs. 1,000/- each, brought in by
a national of his country by a foreign
exchange Bank draft which were con-
verted into Indian currency in bills of
the denomination of Rs. 1,000/~ each
by a bank in Bombay, and the other
in which the same Mission stated that
they had collected consular fees in

notes of the denomination of Rs. 1,000,

each.

It is the function of the Ministry of
Exernal Affairs to serve as a channel
of communication for foreign missions
resident in India and extend assistance
to them in accordance with normal
international practice. The seal of the
foreign mission and the signatures of
the Envoy were, therefore, duly
attested by the Ministry of External
Affairs in the applications submitted
by the mission for conversion of these
notes.

(c) The wife of the concerned
official did not travel to a Gulf country
on a diplomatic passport, but on an
ordinary passport.

surrender of high deno-

(a) No one in the.





